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I can assure the House that we are
‘dlive to all these things, and that our
scientists are actlvely engaged in mak-
ing ‘he best use of nuclear science in
all its aspects for peaceful purposes.
I stress péaceful purposes because my
position has beerr, ~made somewhat
difficult by ‘the intervention of Shri
Bibhuti Mishra who had referred to
certain views of mine in the past.

Shri Ramavatar Shastri had asked
about a five-year plan. There is a
five year plan for everything but
that is not enough; we have a ten-
vear plan for this. - In fact, there is
a ten-year profile which I think he
may have seen if he were interested
in this subject, which spelis out in de-
tail what the plans aré and have been,
and in fact, we are now engaged in
reviewing the progress made under
the ten-year profile and how far we
have succeeded in achieving the tar-
gets which have been set out in the
plan.

My hon. friend Shri D K. Panda
had asked about marine propulsion.
That is again one of the subjects
which we are studying and which is
under study, but again it is a subject
on which I would request him not to
make me say anything more.

I would like to end only by refer-
ring to one other point which does
need a comment on my part, and that
is in regard to the point made by

Shri Bibhuti Mishra that Govern-
ment are not letting the scientists
have their way or they are not

allowing the scientists to have their
head or they are somehow suppressing
them and not allowing them to pro-
gress. That is absolutely not correct.
Government and the very brilliant set
of scientists who are working in this
field have in the past years construct-~
ed o strueture in the fleld of nuclear
science of which  we can well be
proud. and which is one of the finest
of its kind in any developing country,
ond I would say ane of the good
scientific communities and structure in
the world In the nue lear field, We
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have -to congratulate them, and we
have to thank them, and I can assure-
my hon, friends that they and the
Government work together; they are
a part of the Government. We cer-
tamly do not restrlct them in any
sense, any sense of the term. Our
policy is to use nuclear science for
peaceful purposes and within that
overall pohcy, whatever Facilities they
requne if they require ‘additional
al]ocatlon 01{’ funds, etc., in all these
thmgs the Government takeg as liberal
a v;ew as it can consistent with the
resources of the economy and we are
all very much mindful of the fact
that the good start which the country
has made in the nuclea.r field, one of
thé modern fields of science should
be kept up and should progress and’
we should try to keep in the fore-
front of this science which has great
potentialities for the future.

18.16 hrs.

DISCUSSION ON STUDENT UNREST

IN THE COUNTRY AND INCIDENTS

IN DELHI UNIVERSITY ON DECEM-
BER 6, 1972—Contd.

MR. CHAIRMAN: We shall now
take up further discussion on the
increasing student wunrest in the
country, items 16 and 17 in the Order
Paper today. Shri Jyotirmoy Bosu
may continue his speech.

SHRI JYOTIRMQY BQSU (Dia-
mond Harbour): In the front page of
the Hindustan Times there is a photo
which shows what deal the present
students are getting from this Govern-
ment. Ip this photo you can see a
student lying on the grourd, being
beaten by eight constabies and a
magistrate is trying to stop it. This
is the deal he is getting today. You
get the news headline. one inch, on
the irpnt page: many hurt in police
student clashes: Delhi universily had
been made a battle ground.

The trouble today is that they never
try to go deep into the matter and
this Government unfortunately tacks
an anulytical mind. St.udé:n;s hava a
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bleak future, no employment and the
.economic crisis that surrounds us to-
«day, surrounds them also. What is
the root cause, the basic cause?” In
.a useful editorial the National Herald
has in its issue dated 25 September,
.1972 commented as follows:

“Neither the universities nor the
state administration have any
readymade machinery to tackle
.student problems as they arise.
Even legitimate demands—for
-drinking water- provision and rest
‘rooms for boys and girls, for ex-
ample—are taken note of only after
avoidable violence has occurred. In
most of these cases, even if out-
siders can be blamed for fomenting
trouble or fanning the flames, “the
root of the malady is the incompe-
tence of university or college
authorities concerned, as also the
tensions arising from consgpiracies
against one another by groups of
teachers......

And there are cases as in Kanpur,
of college authorities getting high-
handed and provoking students....

What is happening all over this
-state, as also in some others, is the
strongest possible indictment of the
whole ecducational system which
has become completely unrelated to
needs and offerg nothing to hold the
interest and attention of youth un-
«certain about the future,....

With each passing year the de-
mand for more purposeful education
for an ever larger number of boys
and girls has made itself felt, yet
there has been little serious effort
to take & long-range view of the
problem and reorganise the whole
get-up.”

There i8 no areca in the country
which is unaffected: Punjab, to start
with, Haryana, U.P, Bihar, West
Bengal, where Kalyoni Unjversity is
closed, Andhra, Rajasthan---in' short
no part of the couniry is unaffected
and the Government is trying to look
at the probleme through the looking
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glass of the police, posing it as a law
and order situation. The Education
Commission in its Report says that in
their opinion no reform is more
important than this and it adds:

“Judged from this point of view,
it becomes evident that the present
system of education, designed to
meet the Theeds of an imperial
administration within the limitations
set oy a feudal and traditional
society, will need radical changes
if it is to meet the purposes of a
modernizing d€mocrati¢ and sociali-
stic society—changes in objectives,
in content, in feaching methods, in
programmes, in the size and compo-
sition of the student body, in the
selection and professional prepara-
tion of teachers, and in organization.
In fact, what is needed is a revo-
lution in education which in turn
will set in motion the much desired
social economic and cultural revo-
lution.”

It has been admitted in the Home
Ministry Consultative =~ Committee
meeting held on ~December 12, 1872
that the Ministry have carried out an
analysis, and it was circulated to
Committee members,

The Home Ministry note states:

“According to analysis of the inci-
dents in the current academic ses-
sion, it was found that nearly a
third of the instances of students
unrest were related to demands for
better academic facilities like post-
ing of adequate qualified staff,
admission of students in paTticular
courses, take-over of mismanaged
institutions by Government, hetter
transport, etc. Another third of the
incidents were attributable to issues
like claims of failed students,
college union elections, protests
against digmigsed staff. etc. The
rest are instances of students taking
up larger issues ranging frora the
domestic economic problems....."

Also the reasong  are very clearly
stoted In o nowsg item:
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“Students cannot
blamed for their violent behaviour
on the university campus. The
responsibility, if fixed, falls on
teachers, university administrators,
parents and the present structure of
society, according to Dr. A. B. Ojha,
a professor of psychology.

Dr. Ojha who is a scientific officer
of the Directorate of Psychological
‘Research, Ministry of Defence, says
the student community as such may
be contributing “Tittle to the rebel
alady.

Unable to meet the demands
-which different social agencies make
on them and when stirred on this
account, onlookers label them as
indiscipline. Things they do on the
spur of the moment are mainly to
take revenge from the society which
has given them a tremendous load
they are unable to cope with, he
feels.

Dr. Ojha .... asserts that free and
frank comments on past and pre-
sent issues by the student com-
munity shows that they are as
conscientious as their guardians,
teachers and others who take solace
in blaming them for the evil taking
place on the campus.”

This is what one should understand.
It has been stated in the Report of
the Education Commission:

“Education should be an instru-
ment in the hands of the nation to
transform society to socialism.
Education in private institutions is
not only used againist the declared
policies of the nation—socialism,
secularism, and democracy—but
also propagate outdated sectarian
attitudes which breed communalism,
casteism, superstitions and
obscurantism.  Educational institu-
tions and hostels are rur’ for the
benefit of particular caste or reli-
gious groupsg in many places.”

The insecurity of teachers is an-
ather rengon,  They are recruited in
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July and dismissed in March and
Government indirectly supports it.
The college and university teachers’
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strike in Haryana is a glaring
example. When teachers lose
interest in education, standards go
down. In Haryana 1,000 professors

were arrested and put as C class

prisoners. A lady rprofessor was
murdered the other day. The stu-
dents’ union is banned there. I again

quote from the Education Commis-
sion’s report:

“Student unions represent an
important way of providing student
participation in university life out-
side the classroom. Properly
organised, they help in self-govern-
ment and self-discipline, provide a
healthy outlet for students’ energies
and give the students useful train-
ing in the wuse of democratic
methods.”

Sir, you have fought for democratic
movement all your life. You would
be surprised to know that the student
unions are banned in Haryana. Are
we living in a democratic country?

The college teachers in Haryana
have given a note and I am quoting
from that:

“l. In Haryana private colleges
are given affiliation by the univer-
sity simply ‘on political grounds
which has resulted in the growth
of large number of colleges which
cannot provide minimum facilities
to the students and leaders.

2. The set up of the University
and the College Managing Com-
mittee is totally dominated by the
vested interests. Teachers and
particularly students lack represen-
tation on college managing com-
mittee. (Teachers representation on
the university adminisirative bodies
and the college managements is
insignificant.)  Thus the voice of
the teachers and the students ve-
main  unheeded  which resuli in
oceasional  strikes  in the private
colleges.
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3. Lack of funds w1th the manag-
ing commxttee is another factor

which has led to leaders and stu-
dents irouble.

4. Since the managing committee
lack funds, they cannot provide
minimum facfiH}&s* such as” library
facilities, drinking water, play-
ground, indoor and outdoor games,
educational tours etc. to students
which is very essential for raising
the academic standards.

5. Students union is banned in
Haryana which means they cannot
raise their voice against "the
authorities despite the fact that they
pay more fee than the students
studying in government colleges.

Another important factor which
leads to students’ dissatisfaction is
the quick dismissal of the lecturers
on false pretexts. Teachers are
recruited generally in the month of

July and dismissed on 31st March
next year.

Grants by the Government of
Haryana to private colleges are also
given on political grounds. Some
managing commitiees are financially
sound and some are badly in need
of funds and when grant is given
on political grounds the poor
managements remain Bankrupt and
therefore cannot disburse salaries
to their employe2s for months to-
gether and sometimes they are paid
in instalments and even then they

are asked to sign for the full
amount. . .."

Coming to Delhi School government
aided teachers, there has to be point
to point salary increase. It is a le-
gacy of the colonlalism.

THE MINISTER QF EDUCATION,
SQCIAL WELFARE AND CULTURE
(PRQF. S§. NURUL HASAN): Sir, 1
would like a clarification. Are we dis-
cusaing student ungest, which will in-
clude unrest of teachers of schools
glso, or ure we considering maioly
the position in the colleges?

DECEMBER 16, 1972
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" SHRI JYOTIRMOY BOSU: Sir, you
can expunge  that particular line, if
you like.

"MR. CHAIRMAN: The Minister is.
right. The wording is:

“Further discussion on the in-.
creasing student unrest in the
country.

Further discussmn on the
statement made by the Mlmster of”
State for Home Affairs in the House
on the 7th December, 1972 regard-
ing the incidents which took place in
the Delhi University on the 6th De-
cember, 1972.”

So, please do not make it
wide.

SHRI JYOTIRMOY BOSU: The
Education Commission has very right-
ly pointed out:

“In our opinion, therefore, no re-
form is more important or more
urgent than to transform education,
to endeavour to relate it to the life,
needs and aspirations of the people
and thereby make it a powerful ins-
trument of social, economical and
cultural transformation necessary
for their realization of our national
goals. This can be done if educa-
tion is related to productivity,
strengthens social ang national in-
tegration; consolidates democracy as
a form of government and helps the
country to adopt it as a way of life,
hastens the process of modernisation
and strives to build character by
cultivating social, moral and spiri-
tual values.”

very

There are serious genuine grievan-
ces on the part of the students and
teachers, which must be dealt with
by the proper authorities. Now new
colleges are opened and students are
enrolled without having proper facili-
ties. Because of the system of capi-
tation., only the sons of the vich can
get enrolment in some of the colleges,
whatever their merit may be. The
door of such institutiong is closed for
the poor. There is 3 terrific rise in
tuition fees.
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We have seen the instance of the
Faridabad Medical College where 220
boys and girls have paid Rs. 20,000
each as capitation fee and tuition
charges. The management of that ins-
titution has collected Rs. 44 lakls,
that money has been swallowed and
the State has been patronising such
Deople. Those students have made re-
presentation to the Government, to
the Chief Minister of Ha.yana, but
their grievances have not been re-
medied.

We had occasion to discuss what is
happening at the Banaras Hindu Uni-
versity. The Yuva Congress are on
the rampage. They have murdered
Shri Uday Pratap Singh for political
purposes.

There is foreign influence and intil-
ration of CIA. Delhi is an example
May I ask the hon. Minister what is
the outcome of the talks with the Vice-
Chance'lor last evening?

For the Delhi University Students’
Union elections, look how we corrupt
them? Rs. 3 lakhs were spent; air
flights were arranged: trips to hill
stations were arranged. Still they -got
defeaied. Some siudents say that the
ruling party want to undo it.

There is police within the campus.
When Prof. Nurul Hasan makes
speeches here, at the same time. the
police goes on beating up students in-
side the campus. The other day. on
the 6in December. 1972, I am told—
pierse co.rect me if I am wrong—
that the Vice-Chancellor's room was
Giled with  plain clothes' policemen
long before the students came. It is
the fau't of the Government. I have
got a note which says that the Vice-
Chanceltor writes a letter to Prof.
Chakeavarty on 8th December, 1972,
“17 wo have not been able to set up
the nuecessmy bodies and procedures
Y the snme, that iz to say, to satisfy
the student requirements the fault s

ot onhrety ours C '

2086 LS. 12,

Incidents in
Delhi ’Varsity (Dis.)
One top leader of the Youth Wing
ol the Congress, of the ruling party,.
in a meeting in Delhi, during last week
of Novembter, had suggested that the
Vice-Chancellor should be  attacked.
A ruling party M.P. patronising one:
section of the unruly element, as an
cutcome of the Congress factional
fight, one of the top leaders of the
ruling party, purchased, 35 Congress
vo.es which just w2nt to the Jana
Sa gh. Parallel politics are being run:
in Metropolitan Council. If the Cong-
ress had won Delhi University elec-
tions, one ruling Congress leader, M.P..
thinks that he would have been the
Chief of the Metropclitan Council.
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How low they have gone. They have
spent Rs. 3 lakhs on Delhi University
Students’ Union elections. Even the
supply of drinks was made. One young,
boy Kaushik at first Independent 3rd.
candidate, opposing the Congress . got.
Rs. 85,000 to join the Ccngress and
he issued a statement in praise of the
Prime Minister. One Bhagwan
Singh, Jana Sangh supported candi-
date, on the eve of elections, was.
bought over by the Congress,

This is the sanctity of education.
Even during British days, when you
were fighting British people with
your blood, Sir, the police did not
enter educational institutions. To-
day, in West Bengal, there is no
educational institution where the po-
lice has not got in. May I ask the
hon. Minister: Is an attempt being.
made to create crisis and atmosphere-
to supersede the Delhi University Act?
We want to know that.

There is police within the campus..
jacking for which the students are be-
ing blamed was engineered by intelli-
gence agent provocateurs. We want
to know that. A high-powered Par-
liamentary Commitiee is a must (o
go into these affairs. The whole coun.
try is in fertnent. - The Professors, the
school tenchers ang the students huve
all been given a raw deal by the pre-
sent Government T condemn thi
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.Government and 1 insist that a high-
powered Parliamentdry = Ccémmittee
must be set up to enquire into this
matter because it relates to the future
_generation of the country. The future
of the country depénds on students.
We must give them a fair deal, a
kindly deal and a fatherly deal.

SHRI VASANT SATHE (Akola):

(‘)/[" Chairman, ' Sir,” the subject that

“fwe are discussing today has
implications and, therefore, we will
‘have -to take into consideration the
‘wider context of the entire issue if we
really want to find sclution to these
aberrations that we see today in the
student world.\/

wider

vSasically after our Independence,
e had hoped that we will bring

about a basic change in our approach
to education. -Formerly, we used
to criticise the foreign rulers saying
that they gave education that suited
them, that they wanted to produce
slaves, clerks, to serve the Empire.
Thereafter, our entire purpose should
have heen to .create .citizens who
build a new India. .- That is the basic

purpose of our education Sr;ich ought
to have been achieved.

.«</Education, basically, has two pur-
~~poses. One is to elevate the individual
to give him a wider visicn, a wider
perspective. That is the basic purpose
.of education, the universal purpose of
educaion, which' dught to ‘e there
for the universities. You may recall
that Sanskrit slok@ which we used to
learn in our school days in praise of
'Goddess Baraswebit It is edid:

sagTRyAwiEw |-

wipidet W e
vy gpaay: /.
av wafw weewd) R ) N

That is the prayer we addesns  to
Goddere Sarnswalli:

DECEMBER 15, 1972
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“Praise be to the Goddess of
learining with_ whose blessing the
knowledgeable is able to perceive
the whole earth as if it were a
berry on the palm of his hand.”..
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Ha/s our education today in university
or school, at any level, this purpose?
Let us ask this question tc ourselyes.-

.~ Another purpose of education must
be to equip the educated to be a use-
ful member oif the society, a use-
ful citizen who will be able to play
his role in the society. Are we giving
that education? As our education today
purposive, job-oriented? What does a
boy become after the education that
he gets in school? I am not taking into
consideration the kindergarten stage;
from the age of 6 to the age of 16,
ithe high school educaticn that you
give him, in ten valuable years- how
do you equip him? For what? Can he
pecome a member of the society which
is productive in any single field, con-
tributing to the economic growth of
the country? Can he become a wage-
earning worker, a wcrthy member of
the society? Actually today’s educa-
tion is making him unworthy of any
work, unemployable iinstead of emp-
loyable. That is what is happening.
When boys reach the age of 16 or 18,
why should every one want to go to
University? It is just to get a degree
because that degree promises him a
job, a job as a clerk; even for the post
of Peon..

MR. CHAIRMAN: This is
student unrest.

SHRI VASANT SATHE: I began by
referring to the basic context I am
spelling out the context, Unless you
understand the basic ymalady, umless
you diagnose the disease, you cannot
{reat the discase.

about

Why % there this student unrest
taday? Today the university-educated
boys cr college-educated boys do not
$ce n;\y hape in playing a useful role
in lite, They cannot get jobs; they

cannot find any work. The entire
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educational system, if you do not want
this unrest, must be so re-oriented
that every boy getting out of the uni-
versity should e able to do something
productive, should be able to produce
some goods. Today even if he wants
he cannot get. Of course, there is the
-other context with which you are not
concerned. But it must be coordinat-
ed with the policy of the Government
of providing employment, useful em-
rloyment, purposeful employment.
You cannot do that because we are
still slaves of the vested interests in
the country who are controlling the
entire productive resources of the
country, Unless you do this, your
education is going to be aimless.

SHRI JYOTIRMOY BOSU: You
‘are saying about the class character
of the Congress Party. 1 congratu-
late you on that.

SHRI VASANT SATHE: I am talk-
ing of the basic issues.

Another important aspect is that
the majority of the students today
do not want violence or unrest. Let
me say this. You also must be know-
ing .

\

MR. CHAIRMAN: Please try to

conclude.

SHRI VASANT SATHE: How much
more time can I take?

MR. CHAIRMAN: Only two minutes
more, i

SHRI VASANT SATHE: I have spo-
ken only for five minutes. The other
member took 30 minutes. Anyway, I
will obey you.....

MR. CHAIRMAN: You may finish
in two minutes.

SHRI VASANT SATHE: If you
want, Six, I can git down now.

MR, CHAIRMAN: You csn finish
your speech,

WHIRI VASANT SATHE: Another
importent point which I wanted to
montion was this. The majority of
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the students in this country do not
want violence, do not want unrest.
Today they see g ray of hope in the

l:adershi - of the country. You must
have seea that this age group, 1In
which . the university students are
there, stood massiVely behind the

leader of the nation. Why? Because
they know that here is the leadership
which can help them mobilise their
energy to become builders of the na-
tion. . I would, therefore, submit that
even in the university campus, it is
only .a handful who indulge in vio-

lence, provoked by people outside,
provoked by people who are inte-
rested in provoking violence. The

majority of the students do.not want
violence. —But why are the majority
of the students not with us?
Why are the majority of the students
not with the teachers? Why are the
majority of the students not with the
Vice-Chancellor? Ag the old Chinese
saying goes, if the son goes ‘wrong,
punish the father. I would say, ‘Yes,
if Students go wrong, punish the
teacher’ He is the real guilty man
to-day. The Vice-Chancellor or the
teacher—why are they not able to
invoke the confidence in the majority
of the students? That only means
that there is something seriously
wrong with our Vice-Chancellors and
teachers:” They also do not have..
(Interruptions)

MR. CHAIRMAN: No disturbance
please. -

SHRI VASANT SATHE: Yre last
point I want ¢ make is that we must
invelme the :gtudente and the student
population in.. some natiom-building
mees programames. That would be a
very good method of channelising and
mobilising the energies of the stu-
dents. You kmow there are organisa-
tiong and we camgot just wish them
away. They oatch the boys young,
poison their mind, put them in rarrow
grooves in tipe name of nationalism,
in the name of national patriotism,
commungl or othorwise. They do
this by cntohipg the boys at the age
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of six or earlier. Now, by simgly

saying that this thing ought to be

condemned, we cannot wish them
away., What is the alternative you
are providing? Where are they?

Formerly, we used to have Akharas in
every Mohalla where we could imbue
the students not only physically but
actually with certain values. But, to-
day, what are the avenues for our
young men to go to? Today, in the col-
leges you will find for extra-curricular
activities, there is no place and all
that the boys have to do or most of
them do, is to go and stand in the
street corner. That is also a major
lacuna and a draw-back.
vLastly, in this context, you must
give a feeling of belonging and parti-
cipation to the students. If a student
can be a citizen and even though he
cannot vote today but if he is of the
voting age, why cannot he be in_the
Senate? Why cannot he be in the
College Council? Why cannot he be
in the University-controlling execu-
tive or whatever body it is? Let him
have that feeling- of belorging and
only then he will know directly
where the shoe is pinching and the
students’ problems can be solved on
the spot. That ought to be done.
That ig the last suggestion I would
make if you want to solve this stu-
dents’ unrest.:
Therefore, I submit that we have
to tackle the students’ agitation that
way and as far as unruly violence is
concerned, I think nobody has said
that they support violence—even the
other side said that—or encourage
them. Therefore, as far ag the stand
of the Government against the hool-
igans, against the goondas, against
rowdies and aguinst those who com-
mit violence is concerned, I support
entirely the stand of the Government.
Don't tolerate any goondaism or any
violence on the campus, at lenst in
the precinets of the University. .. ...
(Interruptions) But those basic ques-
tiony have to be considered.  You
cunnot tackie the gtudents and their

problems unless you look at them in
the larger context.

15, 1972 Incidents in
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SHRI SAMAR GUHA (Contai): I
was feeling surprised by the number
of statements that are made by the
hon. Minister for Education on the
floor of the House. A very soft man
and himself a professor, how can he
take such a strong attitude of iron-rod
treatment with the students?

Also I was feeling surprised how
the Vice-Chancellor of the Delhi
University, coming from the teaching
profession, should take the posture
of a superintendent of police in deal-
ing with the students, I got the
answer to it yesterday and how the

Education Minister and the Vice-
Chancellor got the cue and where
from. I got it yesterday.

I was simply stunned by the state-
ment that was made by the hon.
Home Minister when he said, ‘Be
harsh, be strict’ like a bureaucrat. I
think all the bureaucrats will be
very pleased to hear him. What did
he say? “Studerits’ violence will
not be tolerated in the Uniwersity
campus.” They think as ¢if the stu-
dent wunrest is a phenomenon of
habitual criminality. The Home
Minister spoke as if they were dea-
ling with a set of habitual criminals.
I am sorry to say that of late, parti-
cularly, in dealing with Delhi Uni-
versity and Banaras Hindu Univer-
sity regarding the student wunrest,
the Government has taken an atti-
tude as if the problem of student un-
rest is a problem of law and order,
a problem of political dereliction. I
will firstly take up the second point.
I want to get this information from
the hon. Education Minister who has
got cue from the Home Minister to
be rigid, to be firm in their attitude

to students, Let the ruling party
answer this  question about  their
political influence among the stu-

dent community,” by placing their
hands on their hearts.  Today, the
revival of the tuling congress rosts
very lavgely on the active contribu-
tion of the student community  in
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. and
favour of that party.
is known to every one. There is
the role of the Chhatra Parishad;
there is the role of the Yuv Con-
gress I do not want to go into the
-details. If vou go cn harping on
all these thinzs, it will recoil on you.
T do not want to use a strong langu-
age, but I wish that they should
keep their house in order.. Iknow
-other political parties also. do -it.
‘When they started this in Delhiand
‘Banaras Hindu University, we - have
pointed out, be careful; if you try
to take up the active cooperation of
the student community, it :wfill re-
«coil on you. The student -‘eoms«
munity has got a general fraternity

of service among themselves, a gern--

eral affiliation among themselves,
-cutting across the party barriers.
If you go on harping like this, it
will recoil on wvou.

Secondly, about the question of
violence, I want to know this from
him. There is unrest everywhere;
unrest is a sign of the times. If
there is violence we will not con-
done it. If there is excess, we will
not condone it. We will deplore it
very much. You cannot equate
student unrest and student violence
with violence committed by  other
criminal elements. If you do that,
you are comitting violence against
the fundamental nature of youth.
Youth cannot be controlled by your
iron law. That is the lesson of
history.

Now, Sir, what is the basi¢ reason
for the student unrest in the coun-
try? It is known to the Education,
Minister.  The basic reason is, the
object, the ideal, and the system of
education is very ‘back-dated’ and
very ‘outmoded’, I should say. The
whole system of education hag al-
most virtually turned into a junk.
It is not easy for me to go into the
details. But I want to quote afew
lines from their own words. Here
is the report of the U.G.C. This has
come out after rhe Kothari Commis-
sion Report, It says:

The example
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“Dissatisfaction has become par-
ticularly acute among students be-
cause of unemployment  among the

educated youth, particularly the
_growing unemgloyment of the
technically trained personnel. The
present | system of education ap-
pears.. to lack 'any concrete aim

or purpose and 1o be a mere ritu-
al dev01d of inner strength = and
reality FEERE TR

It fufther.‘saysAthat there is hence
“a’ demand for a change in the

syllabus, _the. structure of courses,

the systemn of examinations and

methods of teachmg ...... ”

This is to. be seen:

“,.in respect 0f outmoded and
old-fashiofied’ syllabuses or courses
which do not appeal to the stu-
dents. These courses are neither
satisfactory in developing the in-
tellect -of the student nor in equip-
pig him for the needs of society.
The dissatisfaction of the ‘students
with society in' general and with
the existing academic opportuniti-
es' in particular can easily be ex-
ploited by interested faction lea-
ders within the academic commu-
nity ‘as well as those without and
this leads t6 the eruption of agita-
tions based on regional, linguistic
or communal demands.”.

I would like to point out that the
violence as it appears today is just
a symptom; it is not the malady. The
malady is deep-rooted, and the mala-
dy has been indicated by the UGC's
report. If you consider the ques-
tion from the point of view of stu-
dents’ participation, then there is a
big job to be done. I do not want
to quote further from the UGC's re-
port: But I would like to ask Gov-
ernment what they have done with
it.  Have they dealt with this ques-
tion? Have they been able to get
students’ participation? If they
could have got it, then certainly, I
would not gay that everything would
have been achieved, but at 1least a
maojor part of the student’'s unrest
could have becn dealt with,
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The hon. Minister had asked one
question namely whether we were
dealing with the teachers’ problems
or the problem of student unrest....

PROF. S. NURUL HASAN: My
question was in regard to the school
teachers.

SHRI SAMAR GUHA: I would
like to point out how teachers’ un-
rest can be converted into students’
unrest, The Delhi students’ trou-
ble is a glaring example of this. The
whole problem started from the En-
gineering College. It was the tea-
chers of the Delhi Engineering Col-
lege who were on strike. You will
be surprised to know that there
were very few students who wan-
ted the college to be closed. They
wanted the college to be reopened.
They went to meet the Chief Execu-
tive Councillor of the Metropolitan
Council. He told them to wait for
fifteen days. And what did he do?
He said ‘I am dismissing all the pro-
fessors and teachers and then bring-
ing in new teachers, and then every-
thing will be all right’ But every-
thing was not all right. Within the
next few days, when the students
went there, what did they do? 1
shall not call him a gentleman, but 1
shall call him n person with athick-
headed behaviour. I do not want

to usc any stronger words. That
person with the thick-headed he-
haviour created the first trouble.

The first trouble was that-he was
not there. When the students went
to meet him, he had escaped. 1

have got this from the Congress
friends only. I have got all the
information from my Congress

friends only. I do not look ar this
problem from the party standpoint.
The students were given a good beat-
ing when they went to see the Vice-
Char.cellor  thinking that thev could
hnve  their  grievances  redressed.
The Vice-Chancellor had eseaped, and
the atudents got o gond beating. The

atbdent: then came away. Agoin,
that jittery fellow  did not meel
them; 1 shouid say that the Viee
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nothing but a jittery
He did not do any-

The Lt. Governor then himself
took the initiative. He had a talk
with the members of the Metropoli-
tan Council, and he almost solved
all the problems. He agreed that
the grievances of the Delhi Engineer-
ing. College teachers were very gen--
uine, because they wanted to be on
the same salary scale and they wan-
ted to have the same status as the:
university teachers. All the prob-
lems were solved. He said that the
other. demands would be negotiated.
Then, he suggested to the vice-chan-
cellor to keep in abeyance or to-
withdraw the rustication order. But
he did not. On the 5th this happen--
ed. On the 6th,—as you know, the
students always talk of something.
grandiose, and they talked of gran-
diose and the take-over of the univer-
sity. 'When the students were go-
ing there, there was a big grandiose,
and there was a big drama there. If
only the vice-chancellor would have
heeded the advice of the Lt. Gov-
ernor, perhaps the problem would
have been solved. But he did not.
When the students were going to
disperse, about forty to fifty plain-
clothes people who were already in
the room of the Vice-Chancellor
pounced upon the students. The vice-
chancellor had made at least halfa
dozen calls to the police to come to
the campus. And the police came.
What did they do? I do not want
to say anything on my own, but I
shall only auote  from the news-
papers. The report is:

“Two battalions  of
were  asked to descend
Delhi Universily -campus,
came teavgassinit, chasing crowds,

harassing passers-by,  cane-charging,
ing, the stragglors, beating the stu-
dents to blood, assulting even the
pressmen,  insulting  the lady-tea-
chers, belabouring. bawling and ab-
using  whosover came in  their
wauy."”

policemen
on the
They
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I am concluding. That is why
I say it hurts me. The Vice-Chan-
cellor also belongs to my profession.
I always used io say about him: po-
lice superintendent. This jittery
man- has bungled every thing. You
know this man rustricated two-Jan
Sangh and two Congress—perhaps he
did not know—evenly balanced. He
has been caught in his own mess.
Yesterday four educationists, mem-
bers of the executive council belong-
ing to al parties, the two contending
parties together, went to the Vice-
Chancellor to make an appeal to
him: make a review committee and
keep the rustrication in abeyance and
the problem will be solved. The
Vice-Chancellor said to the Lt.Gov-
ernor: No, no; I will withdraw the
rustrication in the month of Janu-
ary, not now. This is his attitude
to the students a man without hav-
ing even a little bit of paternal affec-
tion or paternal perspective. How
can you entrust such a man to deal
with the students? We had our
Acharya Narendra Dev. There was
a teacher and the taught. The most
important part is to deal with the
students. I request the hon. Edu-
cation Minister to give up the attitu-
de of treating students with an iron
rod and making it a law and order
issue, political issue. Look mnot at
the symptom but at the basic malady
with which the whole students com-
munity is today infected.

S v (M. STEPHEN  (Muvattu-
puzivis: Sir. U will not take muceh
tim>.  Theri: arc two problems he-

for us: One is about the general stu-
dert unrest in the country: sccondly.
th.: porticular incident ip the Dethi
Uricersity. The first question is too
Inrue to be  exhaustively discussed
within the eampuss of a one hour
discussion in Parliament.

T oshondd say that T do not feel al-
armcd of the much tadked about stu-

dents unrest throughout  the coun-
ey . Tooking back, this is not &
new  phetomenon at all If only

we took a retveipective view, it will
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be possible for us to recollect
throughout the very years we have
lived, we have seen from year to
year, place to place, era to era stu-
dent unrest breaking out in some
form or another in different areas in

that

the country.... (Interruptions). Most
of us who are here were involved
in our student days in this. May be

on a national issue or individual is-
sue,.

What I am saying is that the gen--
eral atmosphere in the country will
find its reflection on the student com-
munity also. The unrest among the
students is not a feature peculiar to-
India. You take any country, any
part of the world. You fiind the
student community in ferment in
some form or another. India is not
an exception. It is not the student
community alone which is in fer-
ment; different sectors of the com-
munity in the different countries,
advanced and advancing, developed
and developing in different stages of
cultural development are all affected
because it is a dynamic process. Pro-
gress does not stop any where. It
is a dynamic thing, going from stage
to stage. You are in a particular
stage and your horizon widens and
unrest develops. Discontentment
and unrest, there will always be.
Different demands may be met, but
still many may remain. Without
that, you may take it that society is
dead.

1).00 hrs.

So far az this probiem is concern-
ed. different propositions have been
putl forth. It is not as it Govern-
ment is unaware of it. Commissions
have been appoinied  and proposals
hava been made. In different  uni-
versities rany proposals  have been
implementad. In Kervala the swu-
dents wanted vepresentation in the
syndicatce. It was acceplied.  "They
wanrled  representation an different
councils. It was also acecepted.
Not only in Kerala  but in many
other universities  algo.  many de-
mands of the siudents have been ac-
copted, though there may be difter~
enca 1n the dogree of implementation.
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But still, the student community is
not perfectly satisfied and they still
look forward to something more.
‘That is inherent in the whole situa-
tion. If that is so, the major ques-
tion is; how the elders are going to
react to a particular manifestation.
I am sure everybody will agree that
‘the approach must not be the rule
of the rod. No sensible government
of police force can take that attitu-
de. When there is a spontaneous
outbreak, no body runs with a rifle
or a rod. Those incidents are very
few. Looking at the large number
-of educational institutions function-
ing from Kashmir to Kanyakumari,
the spots of unrest are comparatively
few. Let us not magnify it out of
its proper coniext and proportion.
It is not national sort of demonstra-
tion. It is limited to certain devel-
opments in that particular area, but
even then an analysis must be made
whether the mass of the students in
that particular area want their stu-
dies to be interrupted. As Mr. Sathe
pointed out, it is not the mass of stu-
dents who want it. I am not put-
ting the students who are responsi-
ble for the manifestation in the dock.
That is far from my contemplation.
I am only saying that the mass of
students do not want it. Some peo-
ple susceptible to emotions and
machinations do a particular thing.
If a particular incident takes place,
what is the attitullg the elders take?
If my child misbehaves, I do not take
a big rod and beat the child. I tell
him that what he has done is wrong.
If that is the role of the elders, have
we played that role?

Take the Delhi University incident.
A particular students’ organisation
makes an advame# announcement,
‘““We are going to march to the uni-
versity i{o take over the administra-
tion.” The announcement may be jus-
tified or not. But was there any
political party in the country which
came out and commented on it? Ts
it that you have approved of it? 1If
{t was not approved by any political
perty, s eldets, was it or was it not
our duty to reasct to that and tell
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the students, “Your grievances may
be genuine, but pour programme of
taking over the university is some-
thing wsz completely discountenance.
We raise our voice against it. Stop
it.” So, no political party, which has
not discharged that responsibility as
elders, has got the right to point a
finger of accusation at the students.
It is not the students who are in the
dock. It is the Congress, the Jan
Sangh, the Communist Party or any
other party which claims to be an
adult which is in the dock. We have
failed in discharging our responsibi-
lity, as elders, of musttering the
moral courage to tell the youngesters
that what they are doing is absolute-
is wrong. That has not been done.
Let us stop playing to the gallery
because this is a very delicate mat-
ter. It is the future of our child-
ren that we are playing with. One
could understand that when the
national movement was on, but not
now. Then it is not as if the gov-
ernment is not prepared to respond.
The government, the mass of the
people and the university, they are
prepared to react, and they are react-
ing. But it will have to be solved
stage by stage. The methods ad-
opted for the purpose of solution
also have to be different. If they de
not accord with our concepts of
civilisation and evolutionary process,
then every party must say whether
it approves of that procedure or not.
Otherwise, we will not be discharg-
ing our duties and responsibilities.
That is all I have got to say on this
aspect.

Much was said about the Vice
Chancellor. I do not know that
gentleman. In my view the Vice-

Chancellor should buck up moral
courage and say “I am offering my-
self to be butchered; let the students
do whatever they want”. In that
case, the students and also the pub-
lic would have second thoughts. But
when the  political  parties do not
have the moral courage to say that
their programme is wrong in the
fear that the students might rveact
against them, those political parties
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haves no moral right to exceot of a
lone Vice-Chancellor to offer him-
self to be massazred by the students.
In this case the Vice-Chancellor did
not run away from the scene. He
waited. But then he found that
the students were on the rampage
-and he was in mortal danger of be-
ing attacked and killed. So, he
-summoned the police.

When the - Vice-Chancellor sum-
mons the police, saying that his life
is in danger and some students are
.ransacking the university building, if
he seeks the assistance of the arms
of the law, can the government say
that it is a matter between the Vice-
Chancellor and the students and that
we will not interfere? Could the po-
lice react in that way in such a situ-

ation? Here the question is not
whether the Vice-Chancellor is cor-
rect or not. He may or may not

be correct. The fact of the matter
is that the Vice-Chancellor told the
police that his life is in danger and
the property of the university is be-
ing damaged by the students. When
the police receive such s.o.s. from the
Vice-Chancellor, how should it re-
act? I would repeat that let no-
body who at different stages did not
discharge their moral responsibility
to the youngsters, come forward with
a sanctimonious demonstration of
rising on the pinnacle of moral per-
fection and start lecturing others
who, in their limited fashion are try-
ing to discharge their responsibility
as per their contemplation and visu-
alisation,

Coming to the students, everybody
knows that there is discontent among
them. But that is not a problem con-
-cerning the students alone. Neither
is discontent peculiar to Indian stu-
dents alone. Discontentment there
will ever be, so long as dynamic life
and dynamic societies go on; perfec-
tion there will never be. But the
discontentment has got to be solved
in a democratic and peaceful man-
ner, If violent methods ure adopted
for the solution of discontentment,
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you will throw -the society to pieces
and progress will be retarded. So
long as democracy functions here and
there is responsiveness, there is an
avenue for solving these problems. If
you are trying to by-pass that, then
there will be no future for us. Ican
understand the emotional students
functioning or behaving in that way.
But if those persons who are sup-
posed to function with a sense of
moral responsibility, if they in their
anxiety to get cheaply bought poli-
tical applause start encouraging such
behaviour, they would be doing a
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disservice more to their children
than to the students, This is my
reaction on this subject,

SHRI RANABAHADUR SINGH

(Sidhi): Mr. Chairman, Sir, in any
democracy if certain upheavals like
the one that we have just witnessed
in this very city did not happen,
then I feel that that democracy is
dead. It has to come as a part of
the evolutionary process wherein a
nation gradually evolves its methods
of education to take society to that
particular place where the maximum
benefit accrues to the maximum num-
ber of people.

I feel that it is a legacy of demo-
cratic processes that things are tack-
led as they want. One person has
aptly named this process as ad hoe
crazy. What happens in our coun-
try is no excep¥¥m to this rule which

is almost common in all democra-
cies.

Twenty-five years after Indepen-
dence, the question of student unrest
has taken on a shape and, probably,
we also at this stage are having more
time on our basmgds wherein we can
really apply ourselves to questions
which have so long been begging to
be looked into. So, at this moment,
it is a welcome opportunity that the
student unrest has caused a debate
in our suclety and in this august
House apart from the fact that other
solutions which have exeicised the
Memberrs af thizx House too and which
have to be decried whorein the strong



363 Student Unrest
and
[Shri Rana Bahadur Singh.]

arm of the law has finally tried to
solve the student prqblem by the
only method known to them.

1 feel that it is in the context of this
debate that a few points should be

studied. All this debate that has
taken place here has initially re-
volved round one basic aspect and

that is economic aspect. Every Mem-
ber has tried to make out that our
education fails to provide job-
oriented education to our young
people. I do not think that a deve-
loping country like ours is in a posi-
tion for the next 15 to 20 years to
provide meaningful jobs to all the
students who graduate from our uni-
versities. It is impossible. Our coffers
have no money for that.

To talk all the time of providing
job-oriented education to the stu-
dents invariably creates the problem
that we are putting it into their minds
that once they come out of universi-
ties, they are fit to get jobs. The
total thinking of students is an end
product of our educational process.,
What is our educational process?
When we talk about reforms, we only
reach the stage wherein we try to
create a job-oriented feeling for
the students who come out
our universities. Even when we
have created job-orientation feel-
ing in our s'udents, that they will
get their jobs, that problem is some-
thing which must be looked into
now hecause what we are facing as
a student problem today is an accu-
mulated result of our policies for
the last 25 vears and what is going
to be the nature of this problem 20
years from now is munageable loday.

So, when we talk about reforms in
education, it ir time that we stop
giving mammon the central place in
this  whole theory. It is time that a
student who goos to collepe  should
come out with something more in him
that ithe mere single-mindedneus  of
irying 10 get money to achieve a cer-
toin  standard of life, T do not at this
moment think nor do T plead that we
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use the age-old soporifio to dull the:
minds of students. That is not my
plea. But I do feel that this job
orientation and worship of Mammon
that is inculcated in the students by-
our educational process should, at
this time, be somehow reduced, and
when a student comes out of the uni--
versity, he should not be a wage~
earning machine wanting the pro-
cesses of that earning, but he should
have that adjustment in him which
as per our present thinking and our
information those students do deve-
lop in the Western societies........

MR. CHAIRMAN: He should con-
clude.

SHRI RANABAHADUR SINGH::
This is the last sentence.

The more affluent societies in the-
West are producing a type of students -
with whom eeonomicg is no longer the
basic primary factor. I do not think
that it is quite achievable in the near -
future by us. All that I wish to draw
the attention of the Government to is
that they can only solve this problem
by going deep into it and by not clos-
ing their minds to the fact that job
orientation .is not the only answer.

of r( 0(1 lf\()(\\ \ZQ

SHRI P. G. MAVALANKAR
(Ahmedabad): er Chairman, Sir, I
welcome this debate on student un-
rvest Le-anus2 T {hink it is very useful
anl necessary thiut we in this country
discuss the problems that are faced
by our young generation. This prob-
lem of student unrnst is not peculiar-
ly an Indian problem. It is a prob-
lemi  which is @& global phenomenon
and it arises out of many causes. It
is also true that the university cam-
puses all over the world today are, so

to speak, en rapport with each other:

if something happens in Brazil, it has
ite repercussions  in Japan; if some-
thing happens in Buvope, it hus  its
repercussions  in Asin. This, in a
senge, is good because when students
ull over the place feel restless, they
alno know that they are belonging te
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the new times where everybody
thinks that he or she belongs to the
new whole world. So, let us have
this larger perspective in view.

Secondly, I do not think it will be
right to look at this problem from
any partisan or political angle. I con-
cede that political overtures cannot
altogether be avoided because this
problem of student unrest is caused
not only by educational factors but
also by political, economic, social,
cultural and religious factors—all
kinds of factors have combined. But
I want to view this problem from a
strictly non-partisan angle; and if I
may say in all humility, I have been
teaching and lecturing in colleges
and Universities for the last 23 years
and, therefore, I may claim some
knowledge of, and close acquaintance
with, the problem of student unrest.

Student unrest is not necessarily
bad or unhealthy. Indeed, some unrest
is to e welcomed when the unrest is
for change, for dynamism, for mean-
ingful dialogue and for purposeful

endeavour. It is only when unrest
takes a turn towards violence and
destruction that we feel that it is to

be criticised and avoided. We must
make a distinction between unrest and
violence. It is very necessary that our
yong people should have a sense of
law; thev should respect public pro-
perty and sece to it that it is not des-
troyed. Therefore, unrest and violence
have {o bc separated. Violence has
to be punishad. But I want to ask this
hon. FHouse and all concerned whether
we are aware of the deeper violence.
the violence which stems out of breach
of promises by the elders by the uni-
versity bodies, by government leaders,

by varicus political parties. the vio-
lence 1hat stems from  the  dalays
caused by the machinerieg In the

Government or University /).

MR. CHAIRMAN: The hon, Member
may fry to conclude.

SHRI P. G. MAVALANKAR: I do
not want to take much time. If you
allow nie o couple of minuies more...
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MR. CHAIRMAN: He can take #wo
minutes more.

%IRI P. G. MAVALANKAR: I was
saying that we must be aware of the
violence which arises from the deerer
malady of the society.

Teachers also are responsible to an
extent because unless there is quality
and integrity on the part ofl the
teachers, I do not think the stndents
will Ye able to have the satisfection of
learning.

“-§iR. CHAIRMAN: The hon. Mem-
ber’s time is up.
"
SHRI P. G. MAVALANKAR: Only
two more points and I have finished.

1 want to suggest that the unrest also
is caused by the fact that there is a
tremendous lack of communication
between the teachers and the students
and between the elders and the youth.

The dialogue with the students is so
necessary, and, in certain respects,
with the growing generation it is
absolutely necessary. A very humane
and a personal feeling of intense
warmth and understanding for the
students is required and the students
must be made to feel that they are also
being cared for by the elders and the
educational authorities and, further,
that the elders have a sens~ of concern
for them. If all this happens, the
problem of students’ unrest can be.
if not avoided, at least partly solved.
We must also give our students a
chance to participate in the various
academic bodies and the various allied
activities.

et us not forget that the students
are vestless all over the world, not
only because they are finding fauli in
the Unwveergity matters. In fact  ihe
youth the world oveyr are msil-}s:e bea
cause the youth of the modern {imes
have a speclal intorest which  they
have acquired and they have become
hypoerisy-hunters. Wherever  they
s02 it, whether it be in the olders op
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in the leaders, they spot them out
and revolt against them.

Therefore, I suggest that this prob-
lem c¢f students’ unrest should not e
looked at only from the point of view
of partisanship or from political over-
~tones. We must look at it from the
larger angle, from the internaticnal
-angle. Here, I would like to quote
‘what Prof. Arnold Toynktee says in
bis very fine and recent book ‘Surviv-
ing the Future’. He says the youth
possess two qualities which they must
contrive to retain:

“The virtues of youth are disin-
terestness and open-uninterestness.
Hold on to them.” '

With these two qualities, if our youn-
ger generation can be encouraged to
go forward. I am sure, all will be
- well with India and the world.

C Theﬂk’ you, Sir.
"'\\A

Q
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THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
VPROF. S. NURUL HASAN): Sir, a
very large number of points have been
raised by hon. Member. I would have
liked to deal with each and every one
of the points, but some of them have
not found it worth their while to sit
here and to listen to whatever sub-
mission 1 have to make to you.- Si#,
the most important criticism was made
by Shri Jagannath Rao Joshi of the
Jan Sangh.

SHRI WEMENDRA SINGH BANE-
RA (Bbllwara): 1 am here to represent
him,
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and

PROF.S.. NURUL HASAN: If this
is the Parliamentary tradition which
Wwe want to establish, I have no objec-
tion.

SHRI HEMENDRA SINGH BANE-
RA: He has gone for some important
Work; I am representing him.

SHRI VASANT SATHE: This kind
of proxy will not do.

PROF. NURUL HASAN: I will
Start with the points that have been
raised by those hon. Members who have
taken the trouble of %“eing present
here and then, in passing, I will take
up points of those who are not pre-
sent. First of all, I want to take up
the point of my distinguished friend,
Shri Jyotirmoy Bosu. )

'THE MINISTER OF PARLIAMENT-
ARY AFFAIRS AND SHIPPING AND
‘TRANSPORT (SHRI RAJ BAHADUR):

You have well used the word ‘dis-
tinguished’. ...
PROF. S. NURUL HASAN: The

word ‘distinguished’ js correct and the
word ‘friend’ is correct and he cannot
deny this.

SHRI JYOTIRMOY BOSU: Thank
you.

PROF. S. NURUL HASAN: I want
to draw his attention to a slight in-
accuracy of historical fact in what he
said. He said that during the British
days the Po'ice did nnt enter the cam-
pus. I was a student during British
dayvs. I have seen police enter the
campus. [ have seen police beat us
up all. In 1942 I was just a young
lecturer trying to protect, to the best
of my ability. the studens of my uni-
versiy from nelice firing and from all
the o'‘her bealings. And, Sir there
are oy number of people of my gener-
atlon and older in this House who
coulg never have forgolten.

SHRI JYOTIRMOY BOSU: The
British acldom cntered educational in-
stitutions.  Did  you forget  about
Principnt Dr. Erguahnrt refusing entry

.think that my hon.
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of Sir Charles Teggard, Police Com-~
missicner into his college? Sir Char-
les Teggard was later the Vice-Chancel-
lor of Calcutta University.

PROF. S. NURUL HASAN:. I don't
friend should
become an apclogist for British rule,

SHRI JYOTIRMOY BOSU: I am
not. You are following all their bad:'
habits. You are making it still worse..

PROF. S. NURUL HASAN: I think
tha; when such a serious matter is dis-
cussed, even for securing a debating
point, factual inaccuracy should not
creep in. The hon. Member made ano-
ther very important reference. He-
quoted that one-third of the student
disturbances were for better facilities,
one-third were for failed students and
dismissed staff and one-third for larger
issues. Now, I want to crave your-
indulgence to refer to ‘what is called
the larger issues. These figures are
tentative. No detailed survey could
have been made in such a short time,
but may %Ye, it gives us some rough
indication. Between the period June
1972 and November, 1972 there were
4136 cases reported of what may be
called broadly student unrest. Among
these. the incidents of serious trouble
because of regional, linguistic, commu-
nal, parochial and chauvinijstic factors, .
were 1395. That is to say more than
one-third of the total incidents that
have taken place have not taken place
because of a demand for something
which is progressive, because of any
demand which has anything to do with
the campus or the organisation of the
universily, but for issues which divide
one section of our people against ano-
ther.

This is a vory seriovs matter, and U
o putting forward this matter in  all
humility.  Again. I have ng intention
to senre debating points aguinst various
politicul parties, 1t iz a2 matter for
very sorlous consideration that within
the short span of abouy six mouths or
slightly undoer six months {here have
beon 1306 incideniy where  the issue
i, an ivsue ‘which poseg a threai and o
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‘danger to tne advancement and pro-
igress of the ccuntry. It does not mat-
"ter how we conceive of the advance,
but anything which leads to a trouble
on a parochial issue, or on a linguistic
issue or for instance, the issue of the
mulki rules has to be seriously consi-
+ dered. The mulki rules may e appro-
ved of or may not be approved of.
But basically, what is the essence?
" How many of the jobs are going to one
" brother and how many are to go to
the o‘gher brother?

SHRI JYOTIRMOY BOSU: That is
" the economic crisis created by you.

. PROF. S. NURUL HASAN: That is
 not an cconomic crisis. Let him please
try and understand. There is the role
of ideology which is an important
" thing, and if the hon. Member has
forgotten his Lenin I cannog help bhim.

SHRI C. M. STEPHEN: He
never studied Lenin,

has

PROF. S. NURUL HASAN: I seek
his forgiveness.....

SHRI JYOTIRMOY BOSU: Shri C.
M. Stephen is the sub-janta for the
Congress party in office.

PROF. S. NURUL HASAN: I seek
the forgivness of the hon. Member, be-
cause I should not have presumed that
be had studied Lenin.

SHRI SAMAR MUKHERJEE (How-
rah): The hon. Minister “has not
understood Lenin properly. He has
understood Lenin very wrongly, be-
cause the economic basis is the primary
thing in Lenin. Let im please try to
go deep into the matter.

S8HRI JYOTIRMOY BQSU: I never
thought that I was going to throw
" pearls before swans,

PROF. 8. NURUL HASAN: I can
‘oasily ropeat this compliment. Once

*Expunged as ordercd by thevChair.
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upon a time I thought that the hon.
Member had made a careful study.
Avparently, under the responsivility of
political leadership ....(Interruptions)

SHRI SAMAR MUKHERJEE: I am
unfortunately constrained to say that

that is why his place is on the other
side.

SHRI JYOTIRMOY BOSU: I never
knew that I had thrown pearls before
swans.

SHRI RAJ BAHADUR: That is a

very bad word. It may be expunged.
He cannot use that expression.

SHRI JYOTIRMX(\BOSU: * he

MR. CHAIRMAN: That will not go
on record. Whdt he has said about
Shri Raj Bahadur and the way he
has put it will not go on record. He
has got a very bhad habit cf putting it.
Let it not be put on record. I am not
allowing that ?o g0 on record.

SHRI JYOTIBMOY BOSU: He doss
not understand| the English idiom.
What can I do?

MR. CHAIRMWN: It is very bad.

SHRI JYOTI

OY BOSU: It is an
English idiom, Sjr.

I said ‘swans’.

MR. CHAIRMAN: Let him leave it

now, and let him allow the hon. Mini-
ster to contimue. i

PROF. §. NURUL HASAN: 1 would
algo like to draw the attention of Shri
Jyotirmay Bosu to what Plekhanow

has written and to what criticism of
economism. . ..

SHRI SAMAR GUHA: The hon.
Minister should realise that we do
not all subscribe to the economic
theory of the development of = either
intellect or civilisation or the valuues

of life. There are other contributions
_also. So let him not harp on  our
ideological convictions. We do not

subscribe to that theory.
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qnd
"SHRI SAMAR MUKHERJEE: Let
“him say so, but let him not refer to
"Lenin,

SHRI SAMAR GUHA: We have also
:got our 1deological convictions.

SHRI M. RAM GOPAL RFEDDY:
‘Lenin 1s not the prcperty cf anyone,
"but it is world zroperty.

PROF. S. NURUL HASAN: The
"hon.* Msmber avppears to have taken a
‘patent.

SHRI JYGTIRMOY BOSU: He
means monopolists? They are then
:p_a,trqq-saints.

PROF. S. NURUL HASAN: The

point is that a dangerous ideology is
.developing, and it is necessary that
we should take note of it, and we
should at every necessary step put a
‘stop to this sort of ideology for ex-
_ploiting the masses of our students.

SHRI JYOTIRMOY BOSU: Let him
rexplain 1t a little further. What s
.the ideology?

PROF. S. NURUL HASAN: There
-were two specific questions which Mr.
-Jyotirmay Bosu asxed the Government.
"Does the Government intend to super-

:sede the Delhi University? The ans-
-wer is: Government has no such
intention. Secondly, was hijacking an

:act of agent provocateur? I have
already made the statement when one
<of the hon. Membersg said that it was
.an act of agen¢ provocateur, that it
was not in accordancg with the facts
‘a8 were kncwn to us. If the hen.
Member has any evidence I shall be
grataful it he would let me have that
«evidenes bscause 1 will nog tolerate any
agent provecaleur to create  distur-
bances. . .. (Interfupdens). Then there
is to be o 'but’ also. But if these state-
menty ave made light-hsartedly thev
~could create misunderstondings and a
great depl of difMiculty, Therefore, the

dh. Membdrs must check up  their
facts betore they maoke such statements,
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SHRI JYOTIRMOY BOSU: What I

s2id, I said with a full sense of respon-
sibility.
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PROF. S. NURUL HASAN: Another
interesting point put forward by my
distinguished friend Shri Jyotirmoy
Bosu is that when he spoke he referred
ty lack ¢f funds with the managing
committees of private colleges. 1
never realised that he was such a
defender of private enterprise in edu-
cation. I would not like to comment
any further.

SHRI JYOTIRMOY BOSU: I am
not a defender of private
cducaticn; I orly stated facts.

MR. CHAIRMAN: That is how it be-
comes difficult; you do not co-operate
with the Chair,

SHRI JYOTIRMOY BOSU: I fully
co-operata.

MR. CHAIRMAN: Is this the atti-
tude? We are s.ttingl late ali the
time. In the place of {wo hours
allotted, we have taken four hours
and more. Still you are not satisfied
and go on giving a running commen-
tary on that.

SHRI JYOTIRMOY BOSU: Do you
appreciate that I have not challenged
the quorum ....(Interruptions).

PROF. S. NURUL HASAN: Shri S.
N. Mishra pointing a finger at me ask-
ed: when Mr, V. V, John was assaulted
in Jaipur did you raise your veice?
My anewer is a calegorical yes, 1
immediately sent him a telegrmin and
I did raise my voice because of the
rapsons 1 am going to discuss which
I consider to bp the basjc and fupda-
mental reqsons.

SHRI JYOTIRMOY BQSU: The out-
come of your meeling with the Vice
Chanoelior?

MR. CHAIRMAN: You cannot help
voursoeld!
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SHRI JYOTIRMOY BOSU: You
have found it out; I am in full agree-
ment with you.

PROF. S. NURUL HASAN: I do not
think I have enough time to deal with
the pointg of Members who are not
present; therefore I shall leave them
and deal with the other points

SHRI HAMENDRA SINGH
BANERA: He has to reply to ali the

poihts raiseq by the Members of the
House.

MR. CHAIRMAN: I cannot force
the Minister.
SHRI HAMENDRA SINGH

BANERA: On a point of order; cer-
tainly he wil have to,

MR. CHAIRMAN: There is no point
of order.... (Interruptions).

PROF. S. NURUL HASAN: I would
like to refer to two small points belore
I go on to the fundamental points rais-
ed by Mr, Samar Guha. Firstly, the
point which I thought in reply to the
cal ing attention I made explicitly clear
apparently has escaped hig attention.
On the 14th Novemter, the students’
group went to the university and for
that, the hon. member used the words
“the Vice-Chancellor escaped”. The
Vice-Chancellor hag a previoug lec-
ture engagement at quite some dist-
ance from Delhi. When he returned
after 7 o'clock in the evening, only
then he heard what had happened.

Therefore, the impression that the
Vice-Chancellor escaped is factually
incorrect.

I would very briefly dea] with the
problem of Delhi University hefore 1
take up the other problems. My
collcague, the Minister of State for
Home Affairs, has already digscuseed
ot length the ircidents of the 6th
Decomber and  therefore, | need not
take  further time of the Viovse on
that.  Bui there are three or four
tnctors which mny bhe ol interesy to
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the Houso which have happened. On
the 6th Deember, after ithe students
hag given an ultimatum to the univer-
sity that they want to take over the
administration. ... (Interruptions).
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I cannot help admiring Mr. Bosu....

SHRI JYOTIRMOY BOSU: I have:
to keep the House amused to prevent
the point of quorum kteing raised.

PROF. S, NURUL HASAN: There is-
a line in Urdu,

@ A AT T AR I0g q gor

Ox ol o3 ye & S $ole o

The Vice-Chancellor wrote a letter:
to the Secretary of the Students' Uni-
on saying that he wanted a conimittee
of teachers’ and students’ representa-
tives to discusg all the problems fac-
ing the students. That letter was, I
regret to say, rejected by the student
leadership which happened to we at
that time present. Subsequently the-
Vioe-Chancellor requesteq the Presi-
dent of the Delhi University Teachers’
Association to intervene and try
bring about normalcy. The Delhi
University Teachers’ Asso:iatier. -ap-
proached the students’ union ang said,
“Tet us form g Joint Committee con-
sisting of the representatives of our
two associations and try to look jrto-
all the problemg with which the uni-
versity was concerned.” The student’s
union sought clarifications on a num-
ber of points, which clarifications were
given by the President cf the Delhi
University Teachers' Association. Un-
til now unfortunately the students
have neither responded to the invita-
tion given by the Vice-Chancellor to
join a teacher-student committee to-
look into the problems of the studerts
nor have they chosen to j2in the com-
mittee propesed by the President of
the Teachers’ Associntion.

to.

SHRI SAMAR GUHA: Withdraw
the rustication order.

PROF. S. NURUL HASAN: I am
coming to that.
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"I will now come to the restication
order. When a delegation of the re-
presentatives of students, which in-

cluded all the office-bearers mef{ me

we dgréed on three fuhdamental points
in our discussions. The representa-
tives of tha students as well as myself
"felt that these were basic and funda-
mental points on which agreement was
essential, and the students in their
conversation with me agrezd on them.
These_points are, firstly, that there is
no place for violence ang intimidation
in the university; secondly, any stu-
dent who is guilty of violence and in-
timidation should be rusticategq from
the university; and thirdly, because
a person happens to be the elected re-
-presentative of students, it does not,
for that reason, give him any immu-
nity from the normal processes of the
rules of the university; that is to say,
neither should any student be punished
only because he is an elected represen-
tative, nor should be escape punish-
ment only because he is an clected
representative.  The students agreed
there is the threat of vioience and in-
with these three propositions.

Then I put’ forward before ihem
the point of view that the issue. there-
fore. is not the witadrawal of the rus-
tication order per se the issue is
whether against whom rustication or-
der has been passed were, in fact,
guilty or they were not guilty. That
is the basi- issue. I then told them
that the university had appointed a
three-member enquiry committee
which went into the evidence. The
evidence was made available to the
students. Thev could have made such
represeniation, or put forwarq such
evidence or arguments, before the en-
quiry committee as they liked. But.
except one  student, the othe, four-
against whom notices had been given,
dicd not cnre «ven to present them-
selves there, The enquiry cowamittee.
on the basig of facts, came to the con-
clusion that these students were guilty
of violeree and of incitement to viol-
eneq.

~ SHRI HAMENDRA SINGH
BANBRA: All motivated statements.

2836 1.S5---13.

related here.
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SHRI SAMAR GUHA: This is a
legalistic approach.

PROF. S. NURUL HASAN: We know
who are the politically motivated
people. We know exactly the people
who ars, at the present moment, creat-
ing trouble, who are the disruptionist
elements among the students, who are
preventing them from taking a path.
of reasonableness, .responding either
to the invitation of the Delhi Univer-
sity Teachers’ Association or to the
invitation of the Vice-Chancellor.
The inner story is too sordid to be
I will spare the House
this unpleasantness.

Then I said that the statutes of the
Delhi Uriversity make it absolutely
clear that any representation can be
made to the Executive Council. any
grievan:es can be represented to the
Execulive Council, and the Executive
Coun~il has every authority to look
into any grievances of an individual
student or a body of students and to

redress those grievances, if it thinks
fit. Therefora, I said that those who
feel that action has been vrongly

taken against them, let them go to the
Executive Council, let them give their
evidence before the Executive (‘ouncil,
put forwarq their argument before the
Exccutive Ceuncil. If they feel that
they have not bheen given A proper
chance to de=fend themselves, lef them
bring out these fa-is before the Exe-
cutive Council. As I have said, I have
no reason to think that the Exccutive
Council would rot give them a very
faiy deal. I had further talks with
the Vice-Chancellor anq he has him-
self taken the view that the Ex2cutive
Council «ill not only be fair but will
also appear io be fair, which are both
ingredients of justic:.  This how the
mntter stands in resard 1o students.

1 now wish lo lake up the wmiore
furglnmerfo! guestion which hns  bheon
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raisedq by the hon. Meémberg and to
which, 1 think, every Member has
made some contribution. 1t would
not be possible for me to rezount indi-
vidual names and say that these are
the important points that have beea
madz by each of them. But I would
like to take up the point which sever-
al hon. Members have made and that
ig the question of unrest and violence.

I would like the hon. Members to dis-
tinguish between unrest and violence.
Violence is not merely a philosophical
concept that has to be examined in a
vacuum. If in ap academic institution
there is violence and there is a group
of individuals who say, “If you Go not
do this, we will break open your head
or we will force you to do this or do
that”, thaen the intellectual life of that
institution will come to an end. This
is the basic moral question: Is the
unjversity a place where ideas are put
forward, where there is a dissent,
where there is a cross fertilisaticn of
ideas, where argumenis are matched
against arguments or is it a place
where there is going to be the threat
of physical violence? If the threat of
physical violence continues, then no
university will be able to funection,
Therefore, I woulg like to appeal to
this House to distinguish between two
types of problems, the problem of un-
rest on the one hand and the problem
of violence on the other hand.

Violence is to be condemned in any
democratic society. An academic ins-
titution can just not function in an
atmoshphere of violence. If there 18
violence, that violence will have to be
put down. The question that Las to
be answered the question the Vice-
Chancellor has poseq to the teachers
is:  What do you do when there 18
violence? How do you stop it?

Bveryone has condemncd the entry
of police info the campus irom the op-
posile sirte. I huve myself stoteg that
I do not by any means feel happy
when the paolice has to be «alled. But
what does, one do? 1L there is viol-
ence apd intimidation, f there 18 o
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small group of people and everyone
has agreed that the bulk of students
do not approve of violence....
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SHRI SAMAR GUHA: That is one-
sided version; tha other side is also
there. I can tell you that I did not
meet anyone of party Members from
the Opposition. But I met your party
Members, a number of them, of the
Metropolitan Council.

PROF. S. NURUL HASAN: The hon.
Meémber must go deep into the pro-
biem. I could say quite a few things
about his party. I am avoiding that
The people who owe allegiance to his
party have not trizq to distinguish it.

The question that arises is: Can
a university function when tnere is
the threat of violence and intimida-
tion? My humbl¢ submission is, if
there is the threat or violence ard
intimidation, no university can func-
tion. It has been said there is un-
employment. Of course, there is un-
employment., But on humanitarian
grounds, are we going to take a view
that if a person is not educated, then.
If he is unemp’oyed, no harm is done?
But if a person is educated and he is
unemployed, then Heavens have fallen!

SHRI JYOTIRMOY BOSU; Who told
you? We are equally concerned for
both.

~PROF. S. NURUL HASAN: We do
not take that view. There are the
masses. Please do not forget that
only, 3.2 per cent of the young people
in the age group of 17—24 are in anyv
institution of higher education. The
bulk of our people are outside, There-
fore, as representatives »f peopic, we
shoulg be deeply concernad wita the
problem of unemployment in generai.
The problem of unemployment  is
something that should cause anxiety
to overy representative o the people
and that is quite a corrcet aftitude
But to say that because there is un-
employment among the educated
youth, the educated youth has the
right 1o do things which the uncducat-
ed youth doey not huve the right to
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dg, is not a correct attitude. 'They do
‘not cease to be our children if they
‘are uneducated. We cannot apply a
different yardstick to those who have
tot had the privilege of going {0 a uri-
Versity. Our hearts shoulg melt equ-
ally- for the young people in general
Whether they are in the universities
Or mnot.

Then, Sir, a justification has been
given about non-involvement. There
are a few problems which have arisen.
The decision that hag to be taken is:
are we going to treat the students a3
childreh or are we going to treat them
as grown-ups? This is a basic and
fundgmental decision. We cannot in
the s’ordé“breath ask that the students
should be treateq as grown-ups and
givén a voicé in decision-making in
the university bodies and at the same
time say that it is, aiter all, the buoy-
ancy of youth. This is an argument
whose contradiction worries we a

great deal, / ey

SHRI VASANT SATHE: Follow the
traditional saying:

T J aIq I
T ftraa'arata I

~ SHRI SAMAR GUHA: We did not
prepare the UGC report. It is the
erudite scholars who prepared it. They
have dealt with student participation
in an elaborate manner.

PROF. S. NURUL HASAN: Another
point has been made by my very good
friend, Mr. Sathe. He asked, if he is
4 voter, why can he not be on the
decision-making body. I hope, my
hon. friend is not suggesting that any
one who qualifieg to be a voter should
be on the decision-making boly of a
university.

SHRI VASANT SATHI:
hot been well taken,

That has

PROF. 8. NURUL HASAN: The
puint is that I am a fifm Peliover in
the involvement of the student with
the varlous decision-making procosses

Delhi *Varsity (Dis.)

of the university. But 1 am w.mnng
this not because it is going io re.jeve
unrest—that is an unrelated problem.
My hon. friend, Mr. Stephen, referred
to Kerala University where students
had been given representation in the
various uniwversity bodies any other
university had given . And yet,
going back to those figures of June to
November, out of 1729 cases of student
violence in the whole country, 109
took place in Kerala; in the order, it
stands at number three, with Andhra
Pradesh 915 Punjab 187 and Kerala
109. I agree with the conclusion
which many hon. members have
reached that it is worthwhilé asrociat-
ing university students with the pro-
cesses of decision-making. But all
that I am submitting is that this
is not going to solve the problems
of the student's wunrest. It is neces-
sary as an academic process.

20 hrs.

SHRI SAMAR GUHA: As a part of
the process.

PROF. S. NURUL HASAN:....and
an educational process.
\Bome years ago, it wag tnought that
in” a university, the teacher teaches
and the student learns. That theory
has been completely given up. Now,
it is considereq to be a learning process
where the teacher and the students
both participate and there is a mutual
give ang take. Therefore, in view of
this changed theory which is now uni-
versally accepted. it is necessary that
the students should be involved in the
process of decision-making and it is
with this basic thinking that the Gov-
ernment have accepted and have re-
commended to the Stute Goveroments

te. accept ithe Gajendragadkar Com-
miftee's  report  which wants to in-
volve the students.  at every stage

with the decision moking orocess.

1 also  agree with the noint which
many of my hou  frichds have made
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“#fat all unrest is not bad. 1 think
a certain degree of unrest is essential
if the community of students is to be
alive. I think they are impatient. I
hope that they do not like hypocrisy
it they see it anywhere. I hope they
have ideals which they wish to achieve.
1 hope that they are aspiring to make
their country much better than what
their elders have succeeded in making.

things are welcome signs.

We should not get worried about those
things. We should try to produce a
mechanism in which these aspirations,
this unrest. this progressive unrest of
the youth is able to channclise :tgelf
for the betterment of the society.-in
general so that education really be-
comes an instrument of social trans-

rmation. I enlirely agree with the
point  which several hon. Members
have made that education must be-
come an instrument o social transfor-
mation.

_ ¥ have, on several occasions, claim-

ed the indulgence of the tiouse, to ex-
press my own dissatistaction and that
of my Government, with the existing
system of higher education. I have
used occasionally words whicn were
stronger than what I should have uvred,
particularly, in regard to the examina-
tion system. I cven went so far as
tu say that though anyone-else may
have faith in this examihation system.

I have none. 1 know it from inside
as my hon. friendg here who knoy it
from outside would bear me. t;
having lost faith in the examingston
system and having submitied that we
are trying to do cverything ‘possible,
to persuade ithe academic community
to bring aboutl radical changes in the
oexamination system-—only rvecently I
have addressed letters. .

SHRI SAMAK GUHA: ln the teach
mg svstem

PROF. 8. NURUIL. HASAN. Phat iy
algo equally important

1 am just giving one examnpla But.

“ what i worrying ig that though the

demwmndd i# not that this examination
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system is inadequate, that it is.not 2
test of the competence, ang that, uader
ihe present system, people who have
not succeesded in developing their in-
tellect, manage to pass or :nanage tO
get high marks, the agitation that
starts in some cases is: lower the
standarq of evaluation, make the ques-
tion papers easier, make the pass per-
centage lower and things of that\ggrtf'.

SHRI VASANT SATHE: Just give
us the degree. That is what they
want.

./ PROF. s. NURUL HASAN: If I may

come back to figures—I do not wish
to refer to these figures too frequent-
ly—there were 74 cases where this
was the principal demand. This is a
matter which requires very careful
consideration. That the educational
system deserves to be transformed so
that it can contribute to the social
transformation is an unexceptionable
point with which I find myself, and
my  Government find itself, in total
agreement. That it ig necessary to
change the examinafion system is an-
other point with which we are in full
agrecment. That the change of the
educational system woulg alsg involve
making education more relevant,
making education more creative. so
that the energies of the youth can be
properly harnessed and that they can
be canalised for the welfare of society,
ig also a thing which I could very
easily, readily and gladly concede.
nevertheless most of the issues on
which the unrest has expressed itself
are issues which are far from those
which my hon, friends have mentioned
in this House.

{ SHRI SAMAR GUHA: Have a nation-
al seminar on all these issues; it will
nelp. I

- PROF. S. NURUL HASAN:
have held several seminars.
Commissions have already reported-
Scvernl  meelingg  have been held.
More meetings wil] be ,held. I con
assure my hon, h‘iond/’

SHRT SAMAR GUHA:
fusion will be there . *

We
Several

More con-
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PROF. S. NURUL HASAN: The hon.
Member knows the famoug story.
After the First World War, when
Lloyq George wag faced with this
very difficult question ‘Should he de-
mand reparation from Germany’ which
was a very technical question, he ap-
pointed a Committee of five experts,
who were all economists and Prof.
Keynes was one of those, and he got
six conflicting opinions. Therefore, it
is one of the glories of the academic
profession that every individual does
independent thinking. But w j cannot-
always acoept this advnce) We will
have to take a realistic view. We will
have to take the 1ssuer in its proper
setting. We will have to lcok at the
whole issue in proper setting. When
I say proper setting, I would submit,
there are two points to be taken into
account, ’ ’
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Firstly, we must go ahead with the

process of changing the =aducational
system.
Secondly, we should not tolerate

violence, intimidation anq threat of
violence on campuses.

e

MR. CHAIRMAN: The House now
stands adjourned to meet on Monday
at 11 A.M.

Thank you.

20.08 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Monday, De-
cember 1§ 1972/Agrahayana 2], 1894
(Saka).

1010.



